348 Special

from him whayt .vital issue* discussed cussed
by him with the King ani what the outcome of
the discussions on this particular subject was
and what the explanation of the Government
of Nepal on what it is doing is. T wonb aiso
like the Government to inform the House as
to what the actual position is La regard to these
arms imports and what their implications in
regard to our security and defence are. We want
the Government's assessments to be knwon to
this House and | would like the , Govarnment
to make comprehensive statement in this
House before the Ho.tse adjourns. Thank
you.

SHRI VITHALRAO MADHAVRAO
JADHAYV (Mabharashtra) : Madam, | would
like to associate
myself win the Hon. Member. Only last
week | raised this issue. There is a leport
from the Pentagon that the Chinese are
having a design to nnke an aggression ag
linst India.

And their pro;ess has already boen started by
sxtpplying arms to the terrorists of Punjab and
even pouring arms into Nepal. Their
intention is not go?d towards India and
Government must take care of this and must
make a comp.'ehensivo statement about this,
I would, therefore, like to associate myself
with the honourable Member in this Special
mention.
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THE DEPUTY CHAIRMAN :
Now we shall brsak for lunch. We
shall take up ths remaining Special
Mention: alter lunch. The House
now stands adjourne 1 and will moet
at 3.0) pm.

The House then adjourned
for Iuawch at twentyseven
minutes past one of the olock.

e

The House reassembled after lunch
at two minutes past three of the clock,
THE VICE CHAIRMAN (Shri
Jagesh Desai) in  the  Chair.
STATEMENT BY MINISTER—
Clarifying the Position Regarding



